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U»« of COB Licences of Ssntivini on the 
Recoammiatlofts of D.G r.D.

5555 SHRI K S CHAVDA Will 
hi. Minuter or INDUS! RIM 
DEVELOPMENT AND SCILNCf- AND 
1 1 C H N O ip G Y  be pleasod to state .

(a) whether m the production returns 
>ubmiUed by comp&tnes to DGTD only 
>>al production of each category is 
mentioned.

(t>) tf so h >w O j  TD was able to detect 
tliat some new items whose manufacture 
had been taken under diversification have 
been included m the production returns 
without any name being mentioned by the 
company, and

(c) whether the issue of COB licence foi 
Santivim was recommended by DGTD 
and if so the number and date of DOTD’s 
permission to diversify the production?

THI MINISTER. OF INDUSTRIAl 
DEVLLOPMt NT AND SC1ENCF AND 
TECHNOLOGY (SHRI C
SUBRAMANIAM) (a) and (b> In the 
production return submitted by firms 
which are registered with the DGTD 
production figures are indicated separately 
for each item Whenever the production 
of a new item is reported in the return it 
i*» noted by the DGTD and scrutinised 
with reference to the capacity approved

(u) A COB licence was issued on 6th 
Julv I*)**! to Mosrs Sandor India Limited. 
Bombay for the manufacture of various 
tormuiations including saniivim within 
the overaH capacity for the manufacture 
of formulations on the recommendation of 
the DGTD as concurred in by (he Ministry 
of Petroleum and Chemicals, and the 
Licensing Committee

Seminar on Role of Small Scale Industries 
in Fifth Plan

5556 DR. H. P SHARM A. WUI the 
Minister ot 1NDUSTR1 U DFVfcLOP- 
MfcNl AND S< IINC1 AND 
Tf-CHNOLOG^ be pleased to state :

(a) whether a <*tminar on the Rcle of 
the Small Scale Industries m the Fifth 
Plan was rcccnth organised by the 
National Small industries Corporation in 
in New Delhi,

(b) if so, major points highlighted at 
the seminar and major observations and 
suggestions made therein and




